FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 201 6)

BIZGO INDIA PRIVATE LIMITED
08/08/2018

registered ,
Corporate Identity No. / Limited Liability Identification U74999MH2018FTC312606
No. of corporate debtor
5. Address of the registered office and principal office (if | OFFICE NO.403, SUCHITA BUSINESS PARK. Y S JHADAV
any) of corporate deblor MARG. STATION ROAD, PANT NAGAR, GHATKOPAR
EAST, MUMBAI CITY, MUMBAI - 400077,

MAHARASHTRA, INDIA.

6. Insolvency commencement date in respect of corporate | 03-July-2024

debtor (Hon’ble NCLT Mumbai Bench passed order no. CP (IB)
532/MB/C-11/2022 dated 03-Tuly-2024. and the scanned copy of
the Hon’ble NCLT’s Order was received on 03-July-2024
through NCLT’s Porial)

7. | Estimated date of closurc of insolvency resolution 30-December-2024
process (being 180th day from Insolvency Commencement Date) (

8. | Name and registration number of the insolvency | Srinivas Thatikonda

= professional acting as interim resolution professional TBBI/IPA-OO2/[P-@63 1/2018-19/11886
9. | Address and e-mail of the interim  resolution | Flat No. 006, Nanda Ashirwad Apartments, No.l, Canara Bank
professional, as registered with the Board Colony, 2nd Main, Chandra Layout, Bengaluru 560072,
Karnataka. India.

Email: stinivas@srinivasthatikonda.com
10. | Address and e-mail to be used for correspondence with | Flat No. 006, Nanda Ashirwad A partments, No.1, Canara Bank

the interim resolution professional Colony, 2nd Main. Chandra Layout, Bengaluru 560072,
Karnataka, India.
Email: bizgoindiaprivatelimiteda gmail.com
11. | Last date for submission of claims 17-July=2024

(being the 14% day from the date of appointment of the Interim
Resolution Professional)

12. | Classes of creditors, i any, under clause (b) of sub- | Nil.

section (6A) of section 21, ascertained by the interim
resolution professional

13. | Names of Insolvency Professionals identified o act as | Not Applicable
Authorised Representative of creditors in a class (Three
names for cach class)

14. (a) Relevant Forms and Web link: https://www.ibbi.gov.in/home/downloads
(b) Details of authorized representatives  are | Physical Address: Not Applicable
available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate insolvency resolution
process of the BIZGO INDIA PRIVATE LIMITED on 03-Tuly-2024.

The creditors of BIZGO INDIA PRIVATE LIMITED arc hercby called upon to submit their claims with proof on or before
17-July-2024 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims with
proof in person, by post or by electronic means.

A Branciol sevditor buluugiug W a Class, 2s Sled against the entry No. 12, shall indicate its
among the three insolvency professionals listed against entry No.13 to act as authorised

of authorised representative from

Submission of false or misleading proofs of claim shall atlract penalties. = / '
w
=2 -
Date  : 04-Jul-2024 =
Place : Bengaluru i .
Srinivas Thatikonda

; erim Resolution Professional
IBBI/IPA-002/IP-N00631/2018-19/1 1886

In the matter of BIZGO INDIA PRIVATE LIMITED
AFA Valid up to 06/11/2024




NO 6 ‘ THE FREE PRESS JOURNAL | Mumbai, Friday, July 5, 2024

WESTERN RAILWAY

BHUSAWAL DIVISION
E-Auction Notice
Tender No :- BSL-L-W-T-42-2024 :-
1) Name of Work - Seh. A:- Electrification
work in connection with automatic block
signaling between Akola-Badnera section
of Bhusawal division at 7 locations (1)
Takli Station, (2) Mana Station, (3) YAD-BGN,
(4) KTP-MZR, (5) MZR. MUN. (6) MUN-
KUM & (7) BGN-KTP. Seh. B to Seh. G :-

TESTING OF WELD SPECIMENS
THROUGH NABL ACCREDITED
LABORATORY

Chief Workshop Manager, Carriage
Repair Workshop, Western Railway,
N. M. Joshi Marg, Lower Parel,
Mumbai - 400013 invites Tender Notice
No: WR/PL/EST/509122. Date:
28.06.2024. Name of work with its

location: "Testing of Weld specimens

Provision of electrical local supply i.e. 3rd .
through NABL accredited laboratory as

supply to S&l dept. installations at YAD-
BGN, BGN-KTP, MZR-MUN, MUN-KUM.
KTP-MZR IBH with miscellaneous
electrical works in Akola-Badnera section
over BSL Division, 2) Estimated Cost -
% 62,19,758.55/- 3) Last Date & time fo
closing of tender 26/07/2024 at 15:00 Hrs,
4)Website particulars https//www.ireps.gov.in

Sr Divisional Electrical Engineer
SUN (General), Bhusawal

AT o faTwhiees T % arer

ISO 3834-2". Approx. Estimated
Cost:-32,51,481.60/-. EMD :-% 5,000/-.
Last date & time for online

e-Tenders on 29.07.2024 at 11:00
hours & 11:30 hours. The bids forms
and other details like corrigendum
can be obtained from the website:
www.ireps.gov.in. 0296

per ISO 15614-1 for re-certification of

Submission of e-bids & opening of

Like us on : @ facebook.com/WesternRly

WESTERN RAILWAY

MATERIAL MANAGEMENT DEPARTMENT
VARIOUS MATERIALS SUPPLY
E-PROCUREMENT TENDER NOTICE No. S/30/2024 Date 01.07.2024
S.N. Short Description of Item Quantity T.0.D.
422 |MANUAL METAL ARC WELDING 14602 KG| 22.07.2024
ELECTRODE, DIA: 4MM CLASS M5
423 |POLYSTER STAPLE FIBRE PILLOWS 51982 Nos| 23.07.2024
SIZE:57X30X10CM
424 | CONDENSER COIL ASSEMBLY 45 Set| 23.07.2024
425 | ALUMINIUM SHEET OF SIZE 1220 MM X 10082 KG| 24.07.2024
2440 MM X 2 MM
426 | SUPPLY, TRANSPORTATION AND 43 Set| 24.07.2024
COMMISSIONING OF SMPS BASED IPS
427 |WIDE JAW ADAPTER 6743 Nos| 27.07.2024
428 |SET OF ITEMS PANTOGRAPH WITH 40 Set| 29.07.2024
SUPPORT INSULATOR
429 |AIR LESS CENTRIFUGAL SHOT 1 Nos| 29.07.2024
BLASTING PLANT FOR COIL SPRING
430 |[ELECTRIC OVERHEAD TRAVELLING 4 Nos| 29.07.2024
CRANES (EOT) OF CAPACITY 45T / 6T
431 |OVERHAULING KIT FOR BRAKE CYLINDER 490 Set| 29.07.2024
432 |BALL JOINT ROLL LINK 13290 Nos| 29.07.2024
433 | DRUG ELUTING CORONARY STENT SYSTEM 225 Nos| 29.07.2024
434 |PRE-STRESSED MONO BLOCK CONCRETE 80 Set| 29.07.2024
SLEEPER FOR BROAD GAUGE (1673 MM)
Regarding detailed notice EMD, Purchase restrictions and detailed
tender conditions, please visit website www.ireps.gov.in and
www.wr.indianrailways.gov.in 0301

Like us on: f3facebook.com/WesternRly | Follow us on: X twitter.com/WesternRly

EASTERN RAILWAY

E-Tender No.: MC/EnHM-HWH/30R/24-26/BDC Cleaning Cleaning, Bid No.:
Gem/2024/B/5113868, Dated: 02.07.2024. Bids are invited by Sr. Divisional
Environment & House Keeping Manager, Eastern Railway, DRM Building, Near
Railway Station, Howrah-711101 for the following works: Bid details (Item
Category) :- Cleaning, Sanitation and Disinfection Service - Outcome Based
Public Transport Places; General Cleaning (Sweeping, Mopping, dusting);
Outdoor, Cleaning, Sanitation and Disinfection Service - Outcome Based - Public
Transport Places; Scrubbing; Outdoor, Cleaning, Sanitation and Disinfection
Service - Outcome Based - Public Transport Places; Washing of all platforms
Portico Booking office PRS 1st Class Waiting Hall corridor All offices of stn stairs
RRI Bldg cum office and Crew Lobby daily; Outdoor, Cleaning, Sanitation and
Disinfection Service - Outcome Based - Public Transport Places; Dry Sweeping
and wet cleaning of Urinals and laboratory apart from Pay and Use Toilet exists
at the station Special cleaning to be done on every Monday with stai.., Cleaning,
Sanitation and Disinfection Service - Outcome Based - Public Transport Places;
Rag Picking work over the track area towards BWN end of PF 5, 7 pole no 3924
to 3931A and towards HWH end of PF 5, 7 pole no 394A to 3830A of approx
7 nos of track. Cleaning, Sanitation and Disinfection Service - Outcome Based
- Public Transport Places; Cleaning and removal of garbage of all covered drains
within the platform area underground sewerage drain at BDC station and disposal
of the garbage to nominated.., Cleaning, Sanitation and Disinfection Service -
Outcome Based - Public Transport Places; Washing of all water booths including
pillar bases and wall claddings etc in station area booking office up to six feet
height with normal reagent eg soap soda... Cleaning, Sanitation and Disinfection
Service - Outcome Based - Healthcare; Scrubbing; Indoor, Cleaning, Sanitation
and Disinfection Service - Outcome Based - Public Transport Places; Cleaning
of all dustbins of station premises and after cleaning all dustbins should be
provided with fresh bicolored plastic bags Blue Green disposal of the garbage,
Collection & Disposal Waste Management Service - Supply of fully equipped
suitable vehicle with driver cleaner labors including fuel etc for loading and
removing of 18m3 approx garbage per day from vats station colony areas and
dispose off in segrega... Type of Bid: Two Packet Bid. Estimated Bid Value:
% 1,26,22,723.18; Bid End Date/Time: 16.07.2024 at 18:00:00. Bid Opening
Date/Time: 16.07.2024 at 18:30:00. Bid Offer Validity (From End Date): 90
(Days). Office Name: Howrah Division. Contract Period: 2 Year(s). Minimum
Average Annual Turnover of the Bidder (For 3 Years): 63 Lakh(s). Years of
Past Experience Required for same/similar service: 3 Year(s). Past
Experience of Similar Service required: Yes. MSE Exemption for Years of
Experience and Turnover: No. Startup Exemption for Years of Experience
and Turnover: No. Document required from seller: Experience Criteria, Bidder
Turnover, Certificate (Requested in ATC), Additional Doc 1 (Requested in ATC),
Additional Doc 2 (Requested in ATC), Additional Doc 3 (Requested in ATC),
Additional Doc 4 (Requested in ATC). *In case any bidder is seeking exemption
from Experience/Turnover Criteria, the supporting documents to prove his
eligibility for exemption must be uploaded for evaluation by the buyer. Time
allowed for Technical Clarifications during technical evaluation: 2 Days.
Financial Document Indicating Price Breakup Required: Yes. EMD Details:
Advisory Bank: State Bank of India. EMD Amount: X 2,13,114. ePBG Details:
Advisory Bank: State Bank of India. ePBG Percentage (%): 5.00. Duration
of ePBG required (Months): 26. HWH-148/2024-25
Tender Notice is also available at ys.gov.in / www.ireps.gov.in

: WWW.er.i

PROVISION OF FOB WORKS
E-Tender Notification No. 03 of 2024-
25 Date: 28-06-2024 E-Tender
Notification No. 03/2025/ GSU/RJT (1)
Name of Work: Provision of 12m wide
FOB works in connection with Amrit
Bharat Station Scheme at Rajkot and
Jamnagar Station of Rajkot Division.
Approximate NIT Cost:
% 28,65,25,889.26/- Date & Time of
Closing of Tender: 29-07-2024 at
15:00 hrs. Office Address: Chief
Gati Shakti  Unit,
Rajkot, Junction Road, Opp. Kothi
Compound, Rajkot, Guijarat-360001.
Website : www.ireps.gov.in RIT-050

Follow us on: X4 twitter.com/WesternRly
WESTERN RAILWAY

REPAIR AND RECONDITIONING
WORK
Dy. Chief Electrical Engineer (W),
Western Railway Carriage Repair
Workshop, N. M. Joshi Marg, Lower
Parel, Mumbai - 400013. invites
TENDER NOTICE NO: EL/WA/PL/
2023-24/44R, DATE: 02.07.2024.
Name of work with location: Repair,
Rewinding and Reconditioning of 25
KW Brushless Alternators fitted in
SGAC coaches of Railway Carriage
Repair Workshop, Lower Parel for Qty:
40 Nos. LOCATION: As above
mentioned office address. Approx.
Cost of the work:- I 43,92,496.58/-.
EMD:- X 87,900/-. Last Date and time
for submission of tender: Till
26.07.2024, 12:00 hours. Opening of
tender: 26.07.2024 up to 12:30
hours. Website particulars:
www.ireps.gov.in 0307

EAST CENTRAL RAILWAY

E-Open Tender Notice
E-Open Tender Notice No.: S&T/SEE/E-0T/24-25/22
The DRM (Sig. & Telecom)/SEE for and on
behalf of the President of India invites Open
E-Tenders for the following works. The last
date of online E-tendering is 23.07.2024 up
to 12:00 hrs. All information and tender
documents related to E-tender is available
on website www.ireps.gov.in: (1) E-Tender
No.: S&T/SEE/E-0T/24-25/22, Name of
Work: SEE Division - Provision of associate
S&T work in connection with Construction of
FOB with ramp at KM 110/7-9 between MSK
- MNE, at KM 48/24-26 between RD-MFP, at
Km 271/42-44 between SEE-HJP &
Construction of LHS at LC No.1'A" in SEE-
PMU section. Approx. Cost (In Rs.):
81,67,886.14, Earnest Money (In Rs.):
1,63,400.00, Cost of Tender Document (In
Rs.) (Non-refundable): 0.00. Completion
period: 06 (Six) Month from date of issue of
LOA. The above tender notice is available
on website www.ireps.gov.in Uploading
date 02.07.2024 RIGHT OF RAILWAY TO
DEAL WITH TENDER: Railway Administration
reserves the right to postpone/modify or to
cancel any one or all the tenders without
assigning any reasons.

Divisional Railway Manager/Sig. & Telecom
East Central Railway, Sonpur
PR/00629/SEE/S&T/T/24-25/36

WESTERN RAILWAY

VARIOUS WORK
Deputy Chief Signal & Telecom
Engineer (Construction), 2™ Floor,
Annex Building, DRM Office,
Pratapnagar, Western Railway
Vadodara - 390004. invites, Tender
Notice No. S&T/C/BRC/132/2024-25
Dated: 01.07.2024. Name of the work
with its location: “Supply, Installation,
Testing, and Commissioning of
Telecom indoor and outdoor
Equipment’s including Trenching,
Laying, Jointing, and Termination of 48
fibre OFC cable i.e.96 fibre each side
and 6 Quad cable, Passenger
Amenities etc, In connection of new
B class station Kundela, Morya,
Tilakwada & IBS at Garudeshwer in
connection minimise section length
between Pratapnagar - Dabhoi-
Ektanagar section of Vadodara
Division Western Railway”. Approx.
cost of the work:- ¥ 5,48,88,055.18.
EMD: X 4,24,500/-. Date & time for
submission of e-tender: Till 15:00
hrs. on 24.07.2024. Opening of
e-tender on 24.07.2024 at 15:30 hrs.
Web side particulars and notice for
location where complete details can
be seen etc.: http://www.ireps.
gov.in & As above mentioned office

Project Manager,

UGG
3TdTsT
i qg@aute

www.navshakti.co.in

WESTERN RAILWAY - BHAVNAGAR DIVISION

S&T WORKS IN CONNECTION
WITH CONSTRUCTION OF LHS
W.118/NIT/E-Tender/2024-25/11/WA
Date : 28-06-2024. The Divisional Railway
Manager (S&T) Western Railway,
Bhavnagar invite e-tenders on behalf of
President of India for the following works.
Tender No. 13-2024:- (1) Name of Work:
Bhavnagar Division: Supply, installation,
trenching, laying of signaling cable and
other S&T materials in connection with (i)
Kanalus-Porbandar Section-Construction
of LHS in lieu of LC No 53 at KM 923/8-9 at
Wansjaliya yard. (ii) Kanalus-Porbandar
Section Construction of LHS in lieu of LC
No.21 at Km 873/2-3 between Lalpurjam-
Gopjam stations. (2) Estimated Cost:
3 24,01,037.52/- (Rs. Twenty Four Lakhs
One Thousand Thirty Seven and Fifty Two
Paisa Only) The bidders have to apply on
line through link i.e. www.ireps.gov.in only
for further detail, please visit website
www.ireps.gov.in. Last date for online
apply 29-07-2024 up to 15:00 hrs. ORYE

WESTERN RAILWAY

OVERHAULING/REPAIRING OF
ROOF MOUNTED PACKAGE UNITS

Dy. Chief Electrical Engineer (W),
Western Railway Carriage Repair
Workshop, N. M. Joshi Marg, Lower
Parel, Mumbai - 400013, invites
TENDER NOTICE NO: EL/WA/PL/
2023-24/53 DATE: 27.06.2024. Name
of work with location: Overhauling/
Repairing of Roof Mounted Package
Units (RMPUs) of LHB type AC
coaches as per Scope of Work and
Schedule of Rates for Qty: 358 Units
(179 coaches). LOCATION: as above
mentioned office adress. Approx.
Cost of the work:-37,01,11,717.82/-.
EMD:- X 5,00,600/-. Last Date and
time for submission of tender and
opening of tender: Submission of
tender on or before: 30.07.2024 up to
12.00 hours. Opening of tender:
30.07.2024 up to 12.30 hours.
Website particulars:
www.ireps.gov.in 0302

WESTERN RAILWAY - RAJKOT DIVISION

SIGNALING WORK
E-Tender Notice No. SnT_W_RJT_
EPC_24_1 DT-27-06-2024 (1) Tender No.
SnT_W_RJT_EPC_24_1 (2) Name of
Work: Provision of EI & MSDAC based
Automatic signaling along with provision of
El & other signaling systems at 25 stations
and Auto huts in Viramgam-Rajkot (182
route km) section of Rajkot Division and
Viramgam (RRI) station of Ahmedabad
Division of Western Railway. (3) Estimated
Cost of the Work: ¥ 250,45,83,404.00 (Rs.
Two hundred fifty crore Forty five Lakh
Eighty three Thousand Four Hundred and
four Only) (4) Earnest Money Deposit:
¥ 1,25,23,000.00 (Rs. One crore Twenty
five Lakh Twenty three Thousand Only) (5)
Cost of Tender Document: 00.00 (6)
Completion Period: 730 (Seven hundred
Thirty) days. (7) Validity of offer: 180 Days
(8) Type of e-tender: Open e-tender (9)
Time & Date for closure for submission
of e-Tender Documents: 15:00 Hrs. on 09-
08-2024 (10) Time & Date for opening of
e-Bid: 15:30 Hrs. on 09-08-2024. ® The
tender cab be viewed online at E-Tender
Portal www.ireps.gov.in and offer must be
submitted on same E-Tender Portal.
® Manual offers are not allowed against this
tender and any such manual offer received
will be ignored. RJT-049

Follow us on: BN twitter.com/WesternRly

WESTERN RAILWAY

REPLACEMENT OF
CORRODED STEEL GIRDERS

Sr. DEN (South) MMCT, invites Tender
Notice No.: BCT/24-25/103. Dated:
02.07.2024. Work and Location:
Churchgate - Virar section -
Replacement of corroded steel girders
by precast RCC/PSC slab on Br. No.
14A, 61 & 62, Total span = 14 Nos. In
connection with sanctioned bridge
work Total Bridges - 11 nos & Span
50 nos. Approx. cost of work in:-
3 1,41,18,327/-. EMD:- X 2,20,600/-.
Date & Time of submission:
Till 30.07.2024, 15:00 hrs. Date &
Time of opening: On 30.07.2024 at
15:30 hrs. For further details please

visit our website www.ireps.gov.in
0304

Like us on : Fdlfacebook.com/WesternRly

PUBLIC NOTICE
THE BOMBAY

GAUGE & TOOL CO.
244, Masrani Estate, Halav Pool.
Kurla (W). Mumbai 400 070.

Mr. Vikas Desai
Employee Code: B041
The Firm had sent you a charge sheet
dated 25th June 2024 by Registered. A.D.
Post to your residential address as
recorded by you with us. The postal
authorities have returned the envelope
containing the charge sheet with the
remarks “No Such Person In this
Address”.
You are hereby informed by this public
notice to collect the said charge sheet
dated 25th June 2024 from the factory
within 48 hours from the publication of
this notice failing which the Firm shall
take necessary legal action as it deems fit
inthe matter.
Mumbai
Date: 5th July 2024
The Bombay Gauge & Tool Co.

www.freepressjournalin

PUBLIC NOTICE

Take notice that our clients M/S. AMITY REALTORS, having Office
at "Centrico", Edward Patel Compound, Gautam Buddha Marg,
Opp. Orlem Church, Malad (West), Mumbai - 400064, have
requested us to verify their title to the property described in the
Schedule hereunder written, which they acquired and purchased
from Ranjan Mitchell and Roopa Sukthankar by a Deed of
Conveyance dated 7th March 2014, registered with the Sub-
Registrar of Assurances at Borivali No. 7 under Serial No. BRL-
7/1759/2014, being free from all encumbrances, claims and
demands (subject to the claim of the Slum Dwellers/Occupants of
the existing structures).
All persons having any claim against, into or upon the said property
or any part thereof including by way of sale, lease, license,
assignment, tenancy, exchange, mortgage, gift, trust, inheritance,
maintenance, lien, easement, exchange, possession or otherwise
howsoever are hereby required to notify the same in writing along
with supporting valid documents to the undersigned at their Office
at 13, Ground Floor, Hamam House, Hamam Street, Fort, Mumbai
- 400 001 within 14 (Fourteen) days from the date here of.otherwise
we will issue our Report on Title/Title Certificate in respect of the
said property without regard to any such claim and the claim and/or
objection, if any, will be considered as waived or abandoned.

THE SCHEDULE ABOVE REFERRED TO
ALL THAT pieces or parcels of non-agricultural land or ground
situate, lying and being at Revenue Village Kurar, Taluka Borivali, in
the Registration District of Mumbai Suburban District bearing the
following Survey Nos., Hissa Nos., C.T.S. Nos. and area:-

Sr. | Survey | Hissa No. C.T.S. Area

No. No. No.

1. 28 6 (Part) & 481 6125.40 sq.mtrs.

7(Part)

2. 28 6 (Part) 482 37.50 sq. mtrs.

3. 28 6 (Part) 483 24.40 sq. mtrs.

4. 28 6 (Part) 470 19.90 sq. mtrs.
Total 6207.20 Sq.Mtrs.

PUBLIC NOTICE

This is to inform public at large that,
my clients are in negotiation with Smt.
Rukmini K. Tahiliani &  Shri.
Manojkumar K. Tahiliani for purchase of
flats mentioned in the Schedules hereunder
written, hereinafter referred to as the ""Said
Flats". Any person/s having any claim,
right, title and interest in respect of the said
flats by way of sale, exchange, mortgage,
gift, charge, trust, monument, inheritance,
possession, lease, lien, maintenance,
easement, devise, bequest, encumbrance or
otherwise howsoever are hereby requested
to make the same known in writing along
with documentary proof to the undersigned
at his address at 12/5, Gagangiri CHS, opp.
Bank of Maharashtra, Panchpakhadi,
Thane (W), 400602, within 14 days from
the date of publication hereof, failing
which, my clients shall consider the title
pertaining to the Said Flats as clear and
marketable and shall conclude the
negotiation and complete the transaction
with the aforesaid persons in respect of the
Said Flats. Please Note.

SCHEDULE OF FLAT OWNED BY
SMT. RUKMINI K. TAHILIANI
Flat No. 503, on 5th Floor, in Wing- B,
area admeasuring 640 sq.ft, in the building
known as Lokmanya Co-operative
Housing Society Limited, situated at Plot
No. 360-A, CTS No. 110/3, Tika No.12,
Veer Savarkar Marg, Panchpakhadi, Thane
(W) Taluka and District Thane, in the
Registration District & sub-district of
Thane, within the local limits of Thane

Municipal Corporation.

SCHEDULE OF FLAT OWNED BY
MR. MANOJKUMAR K. TAHILIANI
Flat No. 504, on 5th Floor, in Wing-B, area
admeasuring 515 sq.ft, in the building
known as Lokmanya Co-operative Housing
Society Limited, situated at Plot No. 360-
A, CTS No. 110/3, Tika No.12, Veer
Savarkar Marg, Panchpakhadi, Thane (W)
Taluka and Dist. Thane, in the Registration
District & sub-district of Thane, within the

local limits of Thane Municipal
C tion.
orporation m

Adyv. Mr. D. R. Raja

PUBLIC NOTICE

NOTICE is hereby given that our client has
negotiated the purchase of a flat which is
more particularly described in the schedule
written hereunder (“Schedule Flat”), Our
Client is informed that by the Seller the Said
Flat is free from all encumbrances and the
Seller has a marketable title to the said Flat
Notice is hereby given to the public at large
that any person/s having any claims by way
of sale, mortgage, lease, lien, gift, easement,
exchange, possession, inheritance,
succession or any suit pending or otherwise
in whatsoever nature in respect of the
Schedule Flat, are hereby informed to
inimate the same in writing along with the
documentary proof thereof, to the
undersigned at Alt Juris, Advocates and
Legal Advisors, office Unit No 402, 4th
Floor, The Address Building, next to
Popular Heights No 1, Burning Ghat Road,
Koregoan Park, Pune 411001, within 15
(Fifteen) days from the date of publication of
this Notice, failing which, any claim, objection,
demand of any nature whatsoever relating to
the Schedule Flat shall be deemed to have
been given up or waived and parties shall
proceed with the sale transaction
SCHED!

All that the said Flat No 15 consisting of 1
bedroom, a hall, a kitchen and a servant
room admeasuring 1237 sq. feet carpet area
and 1423 Sq. Feet. Built area equivalent to
132 Sq. Meters. Built up area or thereabouts,
situated on the First Floor of the building
known as Framroze Court situated at Netaji
Subhash Road, Mumbai 400020 constructed
on the plot of land situated at Backbay
Reclamation Estate, Plot No 205, on Netaji
Subhash Road Mumbai 400020 having
current Rent Roll No 10067 in Ward 1351
(24) Street No.147-147A bearing Cadastral
Survey No 1640 of the Fort Division Sdi-

Place: Mumbai
. Adv Atit Soni
Date - 05/07/2024 Alt Juris, Advocates
& Legal Advisors

Dated this 04th day of July, 2024.
For M/s. Pramodkumar & Co. (Regd.),
Sd/-
Partner
Advocates & Solicitors

following work.

NORTH CENTRAL RAILWAY [

Divisional Railway Manager (Works) North Central Railway, Jhansi for and behalf of
President of India invites sealed "Open Tender" through on Line (E-Tendering) for the

E-Tender No.: JHS-ENGG-C-2024-136

| Approx Cost: 220972841.15

Description of work: Providing and erecti

prevent CRO in BINA-VGLJ section under Sr.DEN/Central/JHS's jurisdiction.

ng "W" metal cattle barrier along the track to

Earnest Money: 1254900.00, Date of closing Tender: 24/07/2024 at 15:00 hrs.,
Date of completion/period from issue acceptance letter: 05 Months. - Tender online
can be submitted up to 15:00 hrs. on 24.07.2024. - For full details and submission

BDH INDUSTRIES LIMITED
Registered Office : Nair Baug, Akurli Road, Kandivli East,
Mumbai 400101

Tel. No. 022-61551234, Email : investors @ bdhind.com
Website : www.bdhind.com, CIN : L24100MH1990PLC059299

NOTICE
FOR THE ATTENTION OF THE SHAREHOLDERS

NOTICE is hereby given that the Thirty Fourth Annual General
Meeting (AGM) of the Company will be held on Friday, 9th August
2024 at 3.00 p.m. through Video Conferencing (VC) / Other Audio
Visual Means (OVAM) in compliance with the applicable provisions of
the Companies Act 2013 and the rules framed thereunder and SEBI
(Listing Obligations and Disclosure Requirements) Regulations 2015.
Pursuant to General Circular No. 20/2020 dated 5th May 2020,
General Circular No. 2/2022 dated 5th May 2022, General Circular No.
10/2022 dated 28th December 2022 and General Circular No. 9/2023
dated 25th September 2023 issued by Ministry of Corporate Affairs,
Government of India, companies are allowed to conduct the Annual
General Meeting (AGM) through video conferencing or other audio
visual means up to 30th September 2024. Further pursuant to
relaxation granted by SEBI vide Circular SEBI/HO/CFD/
CMD2/CIR/P/2022/62 dated 13th May 2022, Circular
SEBI/HO/CFD/PoD-2/P/CIR/2023/4 dated 5th January 2023 and
Circular SEBI/HO/CFD/CFD-PoD-2/P/CIR/2023/167 dated 7th
October 2023, companies can send the Notice of AGM, Annual Report
for the year ended 31st March 2024 and other communications by
email to the shareholders at their registered email addresses. The
Notice of 34th Annual General Meeting of the Company alongwith
Annual Report 2023-24 shall be available on the Company’s website
www.bdhind.com and website of stock exchange www.bseindia.com

We request the shareholders who have not yet registered their email
address or updated their bank account details to register/update the
same in respect of equity shares held in electronic form with the
Depository through their Depository Participants. We request the
shareholders holding equity shares in physical form to update their
email address, bank account details and KYC details viz. (i) PAN (ii)
Nomination (iii) Contact Details—Mobile number and Email address (iv)
Bank Account Details (v) Signature as they shall be eligible for any
payment including dividend only through electronic mode with effect
from 1st April 2024 against their Folio(s) by submitting duly completed
and signed Form ISR1, Form ISR 2 & Form ISR 3 / Form SH 13
alongwith necessary documents to Link Intime India Private Limited -
the Registrars and Transfer Agent (RTA) of the Company at C-101, 1st
Floor, 247 Park, Lal Bahadur Shastri Marg, Vikhroli West, Mumbai
400083, Email — csg-unit@tcplindia.co.in / kyc1 @linkintime.co.in , Tel.
no. - +91 22 66568484, Fax no. - +91 22 66568494 on or before Friday,
12th July 2024. The prescribed forms are also available on website of
the Company at www.bdhind.com and website of RTA
https://liiplweb.linkintime.co.in/KYC-downloads.html
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A\ AXIS BANK LTD.

Notice

The accounts of the following borrowers with Axis Bank Ltd. has been classified as NPA, the Bankissued notice underS. 13(2) of the SARFAESI Act on the dates mentioned below. In view of the non-service of notice

Demand

Assets and Enforcement of Secur

[Under S. 13(2) of Securitisation and Reconstruction of Financial

ity Interest Act. 2002 (SARFAESI

ACT) Read with Rule 3(1) of the Security Interest (Enforcement)
Rule, 2002)]

on last known address of below mentioned Borrowers / Co-borrowers / Mortgagors / Guarantors, this public notice is being published for information of all concerned.

The below mentioned Borrowers / Co-borrowers / Mortgagors / Guarantors are called upon to pay to Axis Bank Ltd. within 60 days from the date of publication of this Notice the amounts indicated below due on
the dates together with future interest at contractual rates, till the date of payment, under the loan/and other agreements and documents executed by the concerned persons. As security for borrower’s

For BDH Industries Limited,
Sd/-

Nikita Phatak
Company Secretary & Compliance Officer

Place:Mumbai
Date: 4th July, 2024

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE

CREDITORS OF BIZGO INDIA PRIVATE LIMITED

obligation under the said agreements, the respective assets shown against the name have been charged to Axis Bank Ltd. Ifthe concerned Borrowers / Co-borrowers / Mortgagors / Guarantors RELEVANT PARTICULARS

fails to make payment to Axis Bank Ltd. as aforesaid, then the Axis Bank Ltd. shall be entitled to exercise all or any of the rights mentioned under S 13(4) of the Act and the applicable Rules entirely at the risk of [1_[Name of corporate debtor BIZGO INDIA PRIVATE LIMITED

concerned Borrowers / Co-borrowers / Mortgagors / Guarantors as to cost and consequences. In terms of provisions mentioned in sub-section 13 of sec.13 of the Act, all you shall not transfer by way of sale, lease, 2 |Date oflincorporatior} of corporate debtor 08/0.8/2013 _ _

orotherwise any of the asset stated under security referred to in this notice without prior written consent of our Bank. : éL||:12%2;%Ear}ggrlvlygéﬁgtgggorate deptor Registrar of Gompanies, Mumbal

As per the provision of the aforesaid act, Borrower / Guarantor are prohibited from transferring the above said assets, in any manner, whether by way of sale, lease etc. Any contravention of the said provisions will 4 [Corporate Identity No. / Limited Liabillty |U74999MH2018FTC312606

render the concerned person liable for punishment and /or penalty in accordance with SARFAESI Act. For more details the unserved written notices may be collected from the undersigned. Identification No. of corporate debtor

Neme of th Borrower and Co-Borrower sl eregeted e a0 70T 0 A USESS

No /Guarantors and Address/ Loan Account Number debtor ROAD, PANT NAGAR, GHATKOPAR

1] 1. MIR_ PRAVIN SONALI TELANG, 2. MRS.SWATI PRAVIN TELANG , FLAT NO A /401,4TH FLOOR,RAMCHANDRA PARK, B R NAGAR ,DIWA (E) 400612, And Also | Rs 6632750/~ (Rupees Sixty Six Lakh Thirty Two EA‘/\\%&Q"&’S'\"HBTQAC'R&"AUMBA' - 400077,
H.BLDG/APTROOM NO 3,CHAWL NO 1, ASHOK NAGAR,KANJURGAON (EAST) —400042 And Also FLAT NO 2002, 20TH FLOOR, D WING,VERSATILE VALLEY,OLD SUR- | Thousand Seven Hundred & Fifty Nine Only) being e N , .
11/9,13,14 KOTHER,NEW SURVEY NO 1219,14 ,15 OTHER,NILJE,DOMBIVALI EAST THANE 421201. ADMEASURING: 55.76 SQR MTRS CARPET AREA Property |the amount due as on 10.05.2024 respect o%/corporate debtor (Hon'ble NCLT Mumbai Bench passed

Mandir Palghar East 401404

address: FLAT NO 2102, 21ST FLOOR, D WING,VERSATILE VALLEY,OLD SUR-11/9,13,14 KOTHER,NEW SURVEY NO 1219,14 ,15 OTHER,NILJE,DOMBIVALI EAST
,THANE 421201. ADMEASURING: 55.76 SQR MTRS CARPET AREA Company address: PROPRIETOR, M/S UNITECH SERVICES,03,FIRST FLOOR,APNA GHAR
CHS,BHOIRWADA ,BIRLA COLLEGE ,G K RD,NEAR KOTAK MAHINDRA BANK,KALYAN (w) THANE -421301lat No.402, 4Th Floor, B.Wing, Adinath Complex Near Jain

POWER HOME VANILLA BRE (PHR086108035765)

Demand Notice - 11.05.2024

Date of NPA - 09.07.2023

Mortgage Property Address :- FLAT NO 2102, 21ST FLOOR, D WING,VERSATILE VALLEY,OLD SUR-11/9,13,14 KOTHER,NEW SURVEY NO 1219,14,15 OTHER,NILJE,DOMBIVALI EAST ,THANE 421201. ADMEASURING: 55.76

SQR MTRS CARPET AREA.

HOUSE KHAR (WEST) MUMBAI-400052

2. 1. YOGESH N AHUJA through Legal Heir Mrs. DIVYA YOGESH AHUJA (Borrower) 2. DIVYA YOGESH AHUJA (Co-Borrower) 3. VIREN AHUJA (Legal heir of
deceased Borrower) 4. SIMRAN AHUJA (Legal heir of deceased Borrower) FLAT NO 701 AND 801, DUPLEX FLAT KAKAD HEIGHT BUILDING NR SIGDI RESTAURANT
TPS-11, 29 TH ROAD, BANDRA WEST — 400050 Also at: SHIVA BLEACHERS PVT LTD 7th FLOOR 704 B WING LEO KOHINOOR NIWAS NEXT TO RAHEJA CONSTRUTION

Rs. 5,11,70

,773/- as on 11.06.2024 (Rupees Five
Crores Eleven Lakhs Seventy Thousand Seven
Hundred Seventy Three Only)

POWER HOME VANILLA BRE (PHR064703008949, LTR064703008964)

Demand Notice - 28.06.2024

Date of NPA - 08.06.2024

Mortgage Property Address :-PROPERTY NO:- ALL THAT PIECE AND PARCEL OF IMMOVABLE PROPERTY BEING FLAT NO 701 7TH FLOOR OF KAKAD HEIGHTS C.T.S NO F/815 B,127B TPS Il NR SIGDI RESTAURANT BANDRA W MUMBAI -
400050_ADMEASUINRG: 114.08 SQ. MTRS CARPET AREATOWARDS EAST: ROAD & U/CBUILDING, TOWARDS WEST: SCHOOL, TOWARDS NORTH: DOMNIC HOLM BUILDING, TOWARDS SOUTH:SAMATADEEP BUILDING

PROPERTY NO:-2 ALL THAT PIECE AND PARCEL OF IMMOVABLE PROPERTY BEING FLAT NO 801 8TH FLOOR OF KAKAD HEIGHTS C.T.S NO F/815 B,127B TPS IIl NR SIGDI RESTAU

ADMEASUINRG: 114.08 SQ. MTRS CARPET AREA TOWARDS EAST: ROAD & U/C BUILDING, TOWARDS WEST: SCHOOL, TOWARDS NORTH: DOMNIC HOLM BUILDING, TOWARDS SOUTH:SAMATADEEP BUILDING

RANT BANDRA W MUMBAI - 400050_

3.{ 1. KAVITA DINESH SAREEN (Borrower) 2. MANISH DINESH SAREEN (Co-Borrower) FLAT NO 13 4TH FLR SONI CHS SECTOR NO 29 VASHI NAVI MUMBAI - 400703
Also at: DIVYA LABELS FLATNO - 1401 PLOT NO - 06 SECTOR 11 NEAR GHANSOLI NAVI MUMBAI -400701, Also at: FLAT NO 1402 14th FLOOR PRANJEE MARINA PLOT
NO 1AND SECTOR 13 KOPAR KHAIRANE NAVI MUMBAI - 400709, Also at: INGENIUM, FLATNO A 1401 PLOTNO 06 SECTOR 11 GHANSOLI NAVI MUMBAI-400701,

Rs. 12030594 /- as on 11.06.2024 (Rupees One
Crore Twenty Lakhs Thirty Thousand Five Hundred
Ninety Four Only)

HOME LOAN PHR064705511775 & HTR064705609454

Demand Notice - 21.06.2024

Date of NPA - 08.06.2024

Mortgage Property Address :- NAME OF THE TITLE HOLDER:- KAVITA DINESH SAREEN ALL THAT PIECE AND PARCEL OF IMMOVABLE PROPERTY BEING FLAT NO 1402 14th FLOOR PRANJEE MARINA PLOT NO 1 AND
SECTOR 13, LYING BEING AND SITUATED AT KOPAR KHAIRNE, DIST & TAL THANE, NAVI MUMBAI - 400709 ADMEASUINRG:_40.95_SQ. MTRS CARPET AREA+ 11.68 BALCONY AREA+ 6.64 SQ MTRS CUPBOARD AREA+4.50
SQ. MTRS ADJOINING OPEN TERRACE AREA+4.03 SQ MTRS. ADJOINING FLOWER BED AREA. TOWARDS EAST: PLOT NO. 3, TOWARDS WEST: PLOT NO. 12, TOWARDS NORTH: 15 MTRS WIDE ROAD, TOWARDS SOUTH: 30

MTRS WIDEROAD

SIRIROAD, VILLAGE MALBAR HILL, WALKESHWAR DIST MUMBAI 400007,

4.| 1. BHAVESH SUDHIR SHAH (Borrower) 2. JIGAR SUDHIR SHAH (Co-Borrower), 3. VARSHA SUDHIR SHAH (Co-Borrower) FLOOR GROUND 13 SHRIRAM MANDIR,
CHIRANJILAL LOYAIKA MARG, CHOWPATTY MALBAR HILL, MUMBAI - 400006 Also at: VARSHA EXPORTS, 207, 2ND FLOOR PREMJI BHAVAN, 275 RAJARAM MOHAN
ROY ROAD CHARNI ROAD EAST - 400004 Also at: VANSUNDRA RAW HOUSE, GR +1ST FLOOR, CTS NO. 383, WARD NO. 3360, NEAR GANGAGIRI MAHARAJ MATH, 13

Rs. 4,66,37,860 /- as on 11.06.2024 (Rupees Four
Crores Sixty Six Lakhs Thirty Seven Thousand Eight
Hundred Sixty Only)

HOME LOAN Account No: LPR064708785011

Demand Notice - 13.06.2024

Date of NPA - 08.06.2024

Mortgage Property Address :- ALLTHAT PIECE AND PARCEL OF IMMOVABLE PROPERTY BEING VANSUNDRA ROW HOUSE, GR +1ST FLOOR, CTS NO. 383, WARD NO. 3360, NEAR GANGAGIRI MAHARAJ MATH, 13 SIRI ROAD,
BHULABHAIDESAIMARG, NEAR HEERA PANNA SHOPING CENTRE, VILLAGE MALBAR HILL, WALKESHWAR DIST MUMBAI 400007 ADMEASUINRG: _81.10_SQ. MTRS CARPET AREA TOWARDS EAST: RAW HOUSE, TOWARDS

WEST: ROAD, TOWARDS NORTH: NA, TOWARDS SOUTH: RAW HOUSE NO. 71

NAHARASHTRA-401107. ADMEASURING AREA: 35.03 SQR. MTR5

5-{ (1) AKSHATA VIJAY GANDHI FLAT NO. 503, 5TH FLOOR, B WING, SMITAL AVENUE BUILDING, BESIDE NG PARADISE, MIRA ROAD EAST, NEAR GCC CLUB, THANE, MIRA
BHAYANDER, 401107. "Also At": E-301, SANGHAVI TOWER, HATKESH NAGAR, NEAR PLEASANT PARK, MIRAROAD EAST, MIRA- BHAYANDER, MIRA ROAD, THANE,

Rs. 3612613 /-as on 06-Sep-23 ( Rupees Thirty Six
Lakhs Twelve Thousand Six Hundred Thirteen and
Paise Zero Only)

HOME LOAN Account No: PHR064706749456

Demand Notice - 30.09.2023

Date of NPA - 06.05.2023

Mortgage Property Address :- ALL THAT PIECES AND PARCELS OF IMMOVABLE RESIDENTIAL PROPERTY FLAT NO. 503, 5TH FLOOR, WING B, 'SMITAL AVENUE CHSI, GOLDSTAR DESCENT HOMES, HATKESH RD, HATKESH
UDHOG NAGAR, VILLAGE GHODBUNDER, MIRAROAD (EAST), DIST. THANE, 401107. ADMEASURING AREA: 35.03 SQR. MTRS. EAST : GCC CLUB, WEST: JP NORTH, NORTH GOLD SRART BLDG, SOUTH: NG PARADISE

Sd/- Axis Bank Ltd Authorized Officer

Date 05.07.2024 Place: Mumbai, Thane, Navi Mumbai

order no. CP (IB) 532/MB/C-11/2022 dated

03-July-2024, and the scannedco%v of the

Hon'ble NCLT’s Orderwas received on

03-July-2024through NCLT's Portal)

30-December-2024

g)eing 180th day from Insolvency
ommencement Date)

Srinivas Thatikonda

IBBI/IPA-002/IP-N00631/2018-19/11886

7 |Estimated date of closure of insolvency
resolution process

8 |Name and registration number of the
insolvency professional acting as
interim resolution professional

9 |Address and e-mail of the interim
resolution professional, as registered
with the Board

Flat No. 006, Nanda Ashirwad
Apartments, No.1, Canara Bank Colony,
2nd Main, Chandra Layout, Bengaluru
560072, Karnataka, India.

Email: srinivas@srinivasthatikonda.com

10 [Address and e-mail to be used for Flat No. 006, Nanda Ashirwad
correspondence with the interim Apartments, No.1, Canara Bank Colony,
resolution professional 2nd Main, Chandra Layout, Bengaluru

560072, Karnataka, India. Email:
bizgoindiaprivatelimited@gmail.com

11 |Last date for submission of claims 17-July-2024

(being the 14th day from the date of
appointment of the Interim Resolution
Professional)

12 |Classes of creditors, if any, under Nil.
clause (b) of sub-section {6A) of section
21, ascertained by the interim resolution
professional

13 [Names of Insolvency Professionals Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14 |(a) Relevant Forms and Web link: https://www.ibbi.gov.infhome/

a
%b; Details of authorized representatives |downloads
are available at: Physical Address: Not Applicable
otice is hereby given that the National Company Law Tribunal has ordered the commencement
82 a corzpoozrate insolvency resolution process of the BIZGO INDIA PRIVATE LIMITED on
-July-2024.
The creditors of BIZGO INDIA PRIVATE LIMITED are hereby called upon to submit their claims
with proof on or before 17-July-2024 to the interim resolution professional at the address
mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [NA] in Form CA.
Submission of false or misleading proofs of claim shall attract penalties

Sd/-

SrinivasThatikonda

Interim Resolution Professional
1BBI/IPA-002/IP-N00631/2018-19/11886

In the matter ofBIZGO INDIA PRIVATE LIMITED
AFA Valid up to 06/11/2024

Date :04-July-2024
Place :Bengaluru

Form No. INC-26
[Pursuant to rule 30 the Companies
(Incorporation) Rules, 2014]
Advertisement to be published in the
newspaper for change of

Registered office of the company from one state to another

Before the Central Government

Western Region
In the matter of sub-section (4) of Section 13 of

Companies Act, 2013 and clause (a) of sub-rule (5) of
rule 30 of the Companies (Incorporation) Rules, 2014

In the matter of M/S YASHY CONSTRUCTION AND
CONSULTANTS PRIVATE LIMITED having its
registered office at FLT NO 102, SALASARTULIP CHS
LTD, MIRA BAHINDAR ROAD, HATKESH, NR. GCC
CLUB, MIRA ROAD E, AST, Mumbai City, MUMBAI,
Maharashtra, India, 401107

———————— Petitioner
Notice is hereby given to the General Public that the
company proposes to make application to the Central
Government under section 13 of the Companies Act,
2013 seeking confirmation of alteration of the
Memorandum of Association of the Company in
terms of the special resolution passed at the Annual
General Meeting/ Extra ordinary general meeting
held on 10/06/2024 FLT NO 102, SALASAR TULIP
CHSLTD, MIRA BAHINDAR ROAD, HATKESH, NR. GCC
CLUB, MIRA ROAD E, AST, Mumbai City, MUMBAI,
Maharashtra, India, 401107 to enable the company
to change its Registered Office Shifted from the State
of Maharashtra ROC - Mumbai to Union Territory of
Jammu and Kashmir ROC - Jammu.
Any person whose interest is likely to be affected
by the proposed change of the registered office of
the company may deliver either on the MCA-21
portal (www.mca.gov.in) by filing investor
complaint form or cause to be delivered or send by
registered post of his/her objections supported by
an affidavit stating the nature of his/her interest
and grounds of opposition to the Western Regional
Director at the address Everest, 5th Floor, 100
Marine Drive, Mumbai-400002, Maharastra within
fourteen days of the date of publication of this
notice with a copy to the applicant company with
a copy of the applicant company at its registered
office at the address mentioned below:

Forand on behalf of the

YASHY CONSTRUCTION AND CONSULTANTS PRIVATE LIMITED
SANGEETA GUPTA HIMIKA GUPTA
(07885196) (10358895)

(Director and Shareholder) - (Director and Shareholder)

PUBLIC NOTICE

Notice is hereby given that we
are investigating the title of Mr.
Raju Rohidas Nimse and Mrs.
Purva Raju Nimse at Flat No.
1101, 11th Floor, B Wing,
Lokmanya Nagar, Priyadarshini
Co-operative Housing Society
Limited, Kakasaheb Gadgil
Marg, Dadar Prabhadevi,
(West), Mumbai- 400025, to the
shares and premises described
in the Schedule below.
Any person/s having any right,
title, interest, share, benefit,
claim, objection or demand in
respect of the premises (or any
part thereof) described in the
schedule hereunder written of
license, lease, tenancy, sale,
exchange, mortgage, equitable
mortgage, gift, trust, inheritance,
bequest, possession, lien,
charge, maintenance, limited
liability partnership, association
of person, partnership, joint
venture or any financial institute,
company, bankers, family
arrangement/settlement,
litigation, or decree or order of
any authority, court of law or
otherwise, having any claim by
way of loan or otherwise and
also any person or institution or
company or bankers in
possession of any of the original
titte deeds and/ or receipts or
otherwise, howsoever are
hereby required to make the
same known in writing with the
documentary proof thereof to
the undersigned at his office at
Room No. 19, 4th Floor, Anand
Niwas, Mangal Wadi, Girgaum,
Mumbai- 400004 within 14 days
from the date hereof, failing
which such share, right, title,
interest, benefit, claim objection
and / or demand, if any, shall be
deemed to have been waived
and abandoned and shall be
disregarded.

Description of the said Flat:
All that piece and parcel of the
premises being Residential,
bearing Flat no. 1101,
admeasuring 475 sq. ft. carpet
area on the 11th Floor of the
building known as B Wing,
Lokmanya Nagar, Priyadarshini
Co-operative Housing Society
Limited, constructed on the
piece and parcel of land bearing
C. S. No. 1303 of Lower Parel
Division on Kakasaheb Gadgil
Marg, Dadar Prabhadevi,
(West), Mumbai- 400025.

Dated this 05th July, 2024

Parth P. Shah
Advocate High Court.
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MNESS@EEN SR\ E-TENDER NOTICE NO. 03/ 2024-2025
The Superintending Engineer (Civil) EHV CCCM Circle, Airolion
behalf of MSETCL (the employer) hereby invites SRM E-tender
mentioned below from registered contractors of appropriate
class with central or State Govt. /Semi Govt. Department and
also registered under M.S.E.T.C.L.’s SRM E-Tender registration
system on Mahatransco SRM E-Tendering Website.

Sr.No.| RFx No.
1. 7000031947

Name of work

Providing services of 3 nos of skilled
labour for attending day to day office
work & 1 no of un-skilled labour at
EHV CCCM Circle, Airoli for the
period of FY 2024-25 ----------- lInd call

For further details visit our Website https://srmetender.
mahatransco.in (Guest User)

Contact Person: - Executive Engineer (Civil): Phone No.
(022)-27601622 / Mob. No.+91 77680 00923

Sd/-
Superintending Engineer (Civil), Airoli.
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PUBLIC NOTICE
1. Notice is hereby given to the public that my
clients The ALFA Co-operative Housing Society

Ltd is a Co-Operative Housing Society duly
registered under the provisions of Maharashtra
Co-operative Societies Act, 1960 (hereinafter
referred to as “The MCS Act, 1960”) and the
Rules made thereunder having Registration
Certificate bearing No. BOM/WR/HSG/ TC/1463
OF 1984-85 dated 19.01.1985 issued by the
Deputy Registrar, Co-operative Societies, R-Ward,
Mumbai.

2. Whereas Originally one Mrs. Maria Elizabeth
Braganza was the owner (Original Owner) of all
that piece or parcel of the land admeasuring about
932.20 Square Meters equivalent to 1114.91
Square Yards bearing Plot No.10, Survey No. 110
(Part) and 111(Part) corresponding to CTS Nos.
1120, 1120/1 to 1120/4 of Village - Eksar, Taluka
Borivali in the Registration District and Sub-District
of Mumbai City and Mumbai Suburban along with
the said existing building lying and being at Plot No.
10, IC Colony Road No. 02, IC Colony, Borivali
(West), Mumbai — 400 103 (hereinafter for the
sake of brevity referred to as the “Plot”).

3. Pursuant to the Agreement dated 24.02.1979
original owner Mrs. Maria Elizabeth Braganza
permitted to develop/ construct the said Plot as per
the terms and conditions mentioned therein to one
M/s. Alfa Enterprises and also with the rights to
develop the said Plot. Accordingly, the said M/s.
Alfa Enterprises a partnership Firm with all
necessary permission and approval of all
concerned Authorities constructed the existing
building known as “ALFA’ consisting of 19 flats
and 1 Garage (hereinafter referred to as the
“Existing Building”). The said building was issued
Occupation Certificate by M.C.G.M i.e.
Brihanmumbai Municipal Corporation (B.M.C)
dated 22.04.1983.

4. Subsequently all the unit holders registered
"THE SOCIETY" in the name of “ALFA Co-Operative
Housing Society Ltd”. Pursuant to becoming
members of the Society and pursuant to the
transmission of shares and share certificates from
time to time, the Society presently has 20
members {hereinafter collectively referred to as
the “Existing Members”, which expression shall,
unless it be repugnant to the context or meaning
thereof, be deemed to mean and include all
members (including joint members), the
respective heirs, executors, administrators,
successors and assigns of the members, and all
persons claiming from, through or under any of the
members, who presently hold and occupy the 19
flats and 1 Garage in the Existing Building.

5. In view of the Original Owner/s and Promoters
having failed and neglected to convey the right, title
and interest of the said plot and existing building in
the favor of the Society, the Society filed an
application, namely Application No. 48 of 2019,
with respect to the said property, along with the
said building before the Competent Authority
appointed under section 5A of the Maharashtra
Ownership Flats Act 1963 viz. the District Deputy
Registrar of Cooperative Societies, Mumbai City -
4, under the provisions of sub-section (3) of
Section 11 of MOFA for issuance of a Certificate of
Entitlement to the said Society to have an Unilateral
Deemed Conveyance executed in its favour and to
have it registered, by exercising the powers
granted under Maharashtra Ownership Flats Act,
1963 (hereinafter referred to as MOFA, 1963) to
this effect. The Competent Authority being
satisfied with the merits of the Submission of the
Society, issued an Order Cum Certificate bearing
No. DDR-4/Mum./D.C./The Alfa CHS/2382/2019
dated 24th September 2019, certifying that, the
Society is entitled to Unilateral Conveyance of all
that piece or parcel of land admeasuring 839.10
sq. meters [i.e. total area as per property card is
932.20 square meters MINUS 93.10 sq. mtrs road
set-back area] or thereabouts along with the
benefits of the road set-back, bearing Plot No.10,
Survey No. 110 (Part) and 111(Part)
corresponding to CTS Nos. 1120, 1120/1 to
1120/4 of Village — Eksar, Taluka Borivali in the
Registration District and Sub-District of Mumbai
City and Mumbai Suburban along with the said
existing building lying and being at Plot No. 10, IC
Colony Road No. 02, IC Colony, Borivali (West),
Mumbai — 400 103 (hereinafter for the sake of
brevity shall be collectively referred to as the
“Property” and more particularly described in the
Schedule hereunder written) and further to get the
same registered as provided under Registration
Act, 1908.

6. By virtue of Conveyance Deed (Deemed/
Unilateral) dated 11th November, 2020, as per the
directions and Order of the Competent Authority,
the said Society became an owner of the said
Property. The said Conveyance Deed dated 11th
November, 2020 is duly registered with the office
of Joint Sub-Registrar of Assurances at Borivali
No. 8 under Serial No. BRL-8/7051/2020 on 11th
November 2020. The name of the Society has
been mutated on the Property Card/s for total
admeasuring 839.10 sg. meters with respect to
the said Property.

7. The society, recognizing its society building is
dilapidated condition, made the collective decision
to undergo redevelopment. The Society initiated
the necessary steps for redevelopment. However,
when submitting the development plans to the
BMC (Brihanmumbai Municipal Corporation) for
the issuance of the 10D, an objection arose. The
BMC objected, citing the absence of a mutation
entry for 93.10 square meters in the name of BMC
(related to the road set-back area) on CTS Nos.
1120, 1120/1 to 1120/4 in the Village of Eksar,
Taluka Borivali, within the Registration District and
Sub-District of Mumbai City and Mumbai
Suburban.

8. The society has decided to transfer the 93.10
square meters (associated with the road set-back
area) on CTS Nos. 1120, 1120/1 to 1120/4 in the
Village of Eksar, Taluka Borivali, within the
Registration District and Sub-District of Mumbai
City and Mumbai Suburban to the BMC.
Additionally, the society will facilitate the mutation
entry for this road set-back area on behalf of the
original owner, Mrs. Maria Elizabeth Braganza, and
the promoter, M/s. Alfa Enterprises, who
constructed the existing building on the said plot.
Therefore, all persons having any claim on road
set-back area or any part thereof by way of sale,
exchange, mortgage, charge, lien, maintenance,
possession, gift, trust, easement or otherwise are
requested to inform me about the same in writing
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